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give herein below the details of
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1 AKNILESHWAR, CHAURAIIA, sonfdaughter/wife of RAIM . SWARI0P.C HAY RAS 1R

R

myself, my spouse and dependants*:

A,

11

givern}

yatalls pyabie 33
{Assets in joint name ind

S
Ho.

~ Deseription

T Saif

Spouse
Name(S)

ocpcndéﬁt41
Nama

years, belonging to Bihac Legslabive. Adsrrobly, . LeAnAa
service and presently working as Ass start Section officer od. Bihas Legislatie A’ﬁ‘-’l‘(\ﬂﬂ

the assets {immovable, movable, bank balance, etc.) of

lcating the extent of joint owners hip wili alsa have to be

Dependant=-2
Nams

Dependant-3 |
__Etc. Name

0

Cash

Nid

NiL

20.000).

At

@,a,aao/,_

(ili}

e

“Deposits In |
Banks, Financial :

Institutions And
Non-Banking

| Financial
| Companies

Bonds,
Debentures and
Shares In
companies

17,00, 00°4L

N

[ (v)

(iv)

Other financlal
institutions,
NSS, Postal
Savings, LIC

| Policies, etc

Motar Vehicles |

(details of

. make, elc,)

N

Nl

N

N

NIY4

30,000/

N

Hexo

Splerdand
Plus rno-
uP 55%236)

N

(v}

Jeweliery (glve
details of
weight and

- value)

Nl

wl

(i)

Other assets,
such as values
of claims /
interests

R

N

OV

NL

e f

ek

Mote: Value of Bonds / shares / Debantures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listec
companles should be given.

* Dependant here means a persoh suU

efmpioyea,

bstantially dependent on the income of the



8.

Details of Immovable assets

[Note: Properties in joint ownership indicating

2i50 nave Lo | be indica tedi,

ar. |
Mo, |

Desgeription

; "I'Ms“éif'

L Hame(S) |

| Spouse
HName

Dependant-1 | Dependant-2
L Hamse

the extent of joint ownership will

~Dependant-3 |
Etc. Nams

;(i}

L Agricuitural Land

- Location{s}
- Survey number(s)
- Extent (Total |

| measurement) 1

-Current market value

[ - Survey number(s)
¢ - Ewtent (Total
| measuremant)

Non- Agrltulturai Land
- Lacation(s)

-Current market value |

N

| N | L

N N

N ‘e

NA

. Locationis)

Buildings (Commercial |

and residential) ‘

- Survey /door | N
number(s) :

| - Extent {Total

measurement) o
- Current market g
value i

{iv)

Houses / Apa rtrnérita

, etc, i

- Lacation(s}
- Survey fdoor
number(s)

- Bxtent (Tobal
| measurement)

- Current market {
value -

e, |

N

()

Others (such as
interest in property)
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1 give heremn below the de

institutions and government dues. -
[Note : Please give separate detalls for each iLem)

taits of my labilities / overdues o public financial

s | Dascription

. Mg, Einancial Institutions(s} [ an [0:02- 2.8,
R ___Department (8} i I
(a) | (i} Loans from Banks T AvA Bk LA exbdunbad | (8,20 goe [~

Hame & address of Bank /

["amount gutstanding as ’

(i} Loans fram financial
inskitutions

{itly Government Dues:

{a) dues to gepartments

- dealing with government
accommedation

Nl

NA

(b) dues to departments
deaiing with supply of
- water

B

{c) dues ta departmems
dealing with supphy of
glectricity

AL




(d) dues to departments
dealing with telephanes

&b

' transport (inciuding

(e} dues to departments
dealing with government

. aircraft and helicopters)

- Tax return filed.]

(f) Other dues, If any

(b} (4 Income Tax including
surcharge [Also indicate

the assessment year upto
which Income Tax Return

- flled. Glve also Permanent

Account Number (PAN)]

(i) Wealth Tax [Also
Indicate the assessment
year upto which Weaith

NoA

PANMs- A X MPC 2195 R

(ASY4

case of proprietany
business]
(iv) Property Tax

{iii} Sales Tax [Only in

A

L

Y.

C. Personal Detail
GPF/CPF/PRAN No,
Gender

Date of Birth

Class/Graup -

Cadre i

fewierazs |

(M/F)

TTie [ [3]9

S | (DD/MMAYYYY)

B

{A/B/C)

[Dssistant. Biny Lagislafne Assebly |

(Full rjfame e.g. B.a5.-Bihar Administrative Service,

Bibois

Bihar Secratarlat Service etc. )

Heme District

[ PATNA 7 ]

I hereby declare that the above details are true to the best of my

knowledge and belief.

Flace:, PHTN‘P-\

Date: 10:02: 26

Note:

SGNAtUre ieereaan

frinprsessiasisnbrai ARl RIS

Name of Employee: Akhleshan . Chavgearda
Designatian; A, MWG&QTCM
Department: Blroc. Le”&’*l:ﬂash\"@wm

Please sign each page of the declaration. Asset deciaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format, ;

ek



